Annexure-2

Name of the corporate debtor: Nufuture Digital (India) Limited;
Date of commencement of CIRP: 3™ October 2024;
List of creditors ason: 271" October 2024

List of unsecured financial creditors belonging to any class of creditors
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1. |Hewlett 18.10.2024 | 1,68,35,04,148.00/ 1,68,35,04,148.00/- No 100%* Since books of
Packard Unsecured accounts and other
Financial records of Corporate
Services Debtor have not yet
(India) been located and
Privat handed over, the
Y'Vf" € Claims of Unsecured
Limited

Creditor has been
admitted on
provisional basis (only|
basis the documents
provided by the

Creditors).

*The Claim of Hewlett Packard Financial Services (India) Private Limited has been admitted on provisional basis, since the documents, records and books
of accounts of the Corporate Debtor has not been handed over to the IRP. There has been no co-operation from the suspended board and appropriate steps
are being taken.



